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| TEM NO. 39 COURT NO. 10 SECTI ON X V
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).3353/2009

(From the judgenent and order dated 02/05/2008 in RSA No.126/ 1996 of
H GH COURT OF H. P AT SH M.A)

TARSEN LAL & ORS. Petitioner(s)
VERSUS
RAM SARUP & ORS. Respondent ( s)

(Wth appln(s) for substituted service and prayer for interim relief
of fice report)

Date: 21/10/2013 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE KURI AN JOSEPH
For Petitioner(s) M. Yash Pal Dhingra, Adv.
For Respondent (s) M. Ntin Sangra, Adv.
M. Gaurav Agrawal , Adv.
UPON hearing counsel the Court made the follow ng
ORDER
List the matter on a non-niscell aneous day.

(Sanj ay Kunar) Court Master| (I'ndu Satija)
| | Court Master
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